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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

To be heard on Monday the 12th day of June 2023 at 10.30 a.m 

                                                 (VIRTUAL MODE) 

  
In the Court of Hon’ble M. Venugopal, Member (Judicial), and Hon’ble Ms. Shreesha Merla, Member 

(Technical)  
  

For Judgement  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 

(Ins) No. 12/2023 

IA No. 26/2023 

Anheuser Busch Inbev 

India Limited  

Vs 

Pradeep Kumar Sravanam 

RP East Godavary 

Breweris Pvt. Ltd. 

 

Mr. Amar Gupta Mr. Y Suryanarayana 

For Caveator 

2 Comp App (AT) (CH) 
(Ins) No. 181/2022  

IA No.410,411,412 & 

743/2022  

 

Puissant Towers India 
Pvt. Ltd  

Vs  

Neueon Towers Ltd & 9 

Ors. 

Mr. Sandeep Bajaj  Ms. K. Purna 
Chandra Rao  

Mr. K Koteswara 

Rao 

Mr. Chevanan 

Mohan 

 

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

3 Comp App (AT) (CH) 
(Ins) No. 158/2023 
For Exemption 
IA No. 523 & 
524/2023 
For Stay 
IA No. 525/2023 

H V Deepakh 
Prasanth & Anr. 
Vs 
M/s. RCC e-
Constructions 
Private Limited 

Ms. R Jayasree  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

4 Comp App (AT) (CH) 

(Ins) No. 37/2023   
For Stay   

IA No. 168/2023 

Consortium of 

Prudent Arc Ltd.   
Vs  

Ravi Sankar 

Devarkonda & 2 Ors 

Ms. Deepika Murali Mr. Vinod Kumar-

R1   
Mr. Edward James- 

R2   

Mr. Adithya Reddy-

R3 
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For Directions  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

5 IA No. 517/2023 

in 
TA (AT) No. 94/2021 

(CA (AT) No. 

363/2019) 

 

Jitendra Virwani  

Vs 
MRO TEK Reality 

Limited & 20 Ors 

 

M/s UKCA & 

Partners 
Mr. Rajesh 

Ramanathan- R2-
R8, R14 

Mr. Pawan 

Jhabakh- R1, R11  

R13 

& R15 

Mr. Ashok 
Bannidinni- R10, 

R17 & R19 

 

 

6 TA (AT) No. 
169/2021 (CA (AT) 
(Ins) No. 894/2020 

I & B Engineers Pvt. 
Ltd.   
Vs  
Scorpio Engineering 
Pvt. Ltd. 
 

Mr. Rohit Sharma Mr. P Sudhinder 

 

For Admission (After Notice)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

7 Comp. App (AT) 
(CH) (Ins) No. 
285/2021 

B. Rajesh   
Vs  
N. Sivachalam, 
Liquidator, Everon 
Castings Pvt Ltd & 6 
Ors 
 

Mr.AS. Sathish 
Kumar 

Mr. V 
Manivannan- R1 
M/s Ramani & 
Shankar- R2-R4 
Mr. ML Ganesh- 
R5 

8 Comp App (AT) (CH) 
No. 52/2022  
To dispense with  
IA No. 610/2022 
Leave to file 

IA No. 526/2023 
 

S. C. 
Dakshinamurthy  
Vs  
Mr. Ramakrishnan 
Sadasivan 

Mr. R 
Subramanian Raja 

 

9 Comp App (AT) (CH) 
(Ins) No. 107/2022   
For Condone Delay   
IA No. 241/2022 
 

Ms. Hemalatha K. 
Reddy   
Vs   
KPN Travels India 
Ltd 
 

Ms. Priyadarshini 
Natarajan 

Mr. Narasimha 
Varman 

10 Comp. App (AT) 
(CH) (Ins) 
No.147/2022  
For Exemption   
IA No.342/2022 
Interim Relief   
IA No.343/2022 

Ferrous Metallic 
Enterprises & Anr.   
Vs   
Progressive Power 
Solution LLP & 9 
Ors. 

Mr.V. Ravi Kumar Mr. Y. 
Suryanarayana- 
R2   
Mr. R 
Sivaraman- R3, 
R4  
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Mr. Tepasvilal 
Deora- R8   
Ms.N 
Madhusruthi- 
R10 
 

11 Comp App (AT) (CH) 
(Ins) No. 443/2022  
For Stay   
IA No. 1118/2022 
For Exemption  
IA No. 1120/2022 
 

Shri Karshini Alloys 
Private Limited   
Vs   
Ramakrishnan 
Sadasivan 

Mr. Vishal Ganda Mr. TK Bhaskar 

12 Comp App (AT) (CH) 
(Ins) No. 122/2023  
For Stay  
IA No. 415/2023 
For Exemption  
IA No. 416/2023 
 
 

Ashok Kriplani  
Vs  
Ramanathan 
Bhuvaneshwari & 
Anr. 

Ms. Shweta 
Mahajan 

Ms. P Chitra 
Nirmala-R1 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

13 TA No. 54/2022  
(CA (AT) No. 
333/2019) 

Ms. Simrat Chadha   
Vs   
Shilpi Sharanya 
Apparel and Home 
Linen Pvt. Ltd. & 3 
Ors 
 

 

M/s Samvid Legal Mr. Pawan 
Bhushan-R2 

14 TA (AT) No. 94/2021 

(CA (AT) No. 

363/2019) 

IA No. 517/2023 

 

 

Jitendra Virwani  

Vs 

MRO TEK Reality 

Limited & 20 Ors 

 

M/s UKCA & 

Partners 
Mr. Rajesh 

Ramanathan- R2-

R8, R14 

Mr. Pawan 

Jhabakh- R1, R11  

R13 
& R15 

Mr. Ashok 

Bannidinni- R10, 

R17 & R19 

 

15 TA (AT) No. 
132/2021 (CA (AT) 
(Ins) No. 564/2020 

MR K Siddharth Jain  
Vs  
M/S Shree Krishna 
Polystap Pvt. Ltd. 
 
 
 

Ms. Charu 
Sachdev 

Mr. C Ramesh 
Kumar 
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16 TA (AT) No. 
138/2021  
(CA (AT) (Ins) 
No.1239/2019 

Kartik Kalevar & 14 
Ors.   
Vs  
M/s. Metrocorp 
Infrastructure 
Limited 
 

Mr. Mithun 
Shashank 

Mr. Mani Bhadra 
Jain 

17 TA (AT) No. 
170/2021 ((CA) (AT) 
(Ins) 1094/2019) 

BCIL Yelahanka 
Projects LLP   
Vs   
Amit Chandrakant 
Shah & Ors.    
 

WITH 

Mr. Gautam Singh  Mr. Arun 
Karthick Mohan- 
R2, R4   
Mr. Raj Kumar 
Jhabakh- R5  

18 TA (AT) 
No.171/2021 ((CA) 
(AT) (Ins) 
1140/2019) 

Mrs Rachna Rego  Vs   
Mr Amit 
Chandrakant Shah 
 

Mr. Gautam Singh  Mr. Arun 
Karthick Mohan- 
R2, R4   
Mr. Raj Kumar 
Jhabakh- R5  

19 TA (AT) No. 
279/2021 (Comp 
App (AT) 
No.70/2020) 

GATI Ltd   
Vs   
Neera and Children 
Trust & 2 Ors 
 

Ms. Varsha 
Banerjee 

Mr. Y 
Suryanarayana 

20 Comp App (AT) (CH) 
No.30/2022   
IA No. 344/2022 

Geetha Lakshmi 
Sunflower Finlinks 
Ltd   
Vs  
ROC Chennai & Anr. 
 

M/s. C. 
Umashankar 

Mr. B Ramana 
Kumar 

21 Comp App (AT) (CH) 
(Ins) No.345/2021  
For Condone Delay   
IA No. 715/2021   
For Exemption   
IA No. 713/2021   
For Stay   
IA No. 714/2021 

 

Dr. P. Mahalingam   
Vs   
Santhosh Hospitals 
Pvt. Ltd. Through 
Liquidator MS. 
Deepa Venkat 
Ramani and 2 Ors 

Mr. Saurab Kalia Mr. 
Chandramouli 
Prabhakar- R1 

22 Comp. App (AT) 
(CH) (Ins) 
No.178/2022   
For Stay  
IA No. 403/2022 
 

IVRCL Ltd   
Vs   
Hindustan Copper 
Ltd 

Mr. K 
Ravindranath 

Mr. Antony R. 
Julian 

23 Comp App (AT) (CH) 
(Ins) No.221/2022 

Komal Varma  
Vs  
Dakshin 
Constructions Pvt. 
Ltd. 
 
 

Mr. Krishna 
Ravindran 

M/s.Surana & 
Surana 
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24 Comp App (AT) (CH) 
(Ins) No.283/2022 

State Bank of India  
Vs   
Nathella Sampath 
Chetty & Co 
 

Mr. 
Chandrasekaran 

 

25 Comp App (AT) (CH) 
(Ins) No. 403/2022  
For Exemption  
IA No. 979/2022 
Additional 
Documents   
IA No. 980/2022   
For Stay  

IA No. 978/2022 
 

Bhavna Jain   
Vs   
State Bank of India & 
Anr 

Mr. Pawan 
Jhabakh 

Mr.Chandrasekar
an- R1 

 

2.00 P.M 

For Hearing (Part Heard)  

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

26 Comp App (AT) (CH) 
(Ins) No. 323/2021 
For Condone Delay 
IA No. 667/2021  
For Stay 
IA No. 668 & 
669/2021 
 

Giriraj Enterprises  
Vs 
 Regen Powertech Pvt 
Ltd & Anr  
 
 

WITH 

M/s Viruksham 
Legal 

Mr.AG.Sathyanar
yana - R1  
Mr. B.Dhanaraj 

27 Comp App (AT) (CH) 
(Ins) No. 96/2022 
 For Stay  
IA No. 224/2022 
To Dispense with  
IA No. 225/2022 
Urgent Hearing  
IA No. 226/2022 

 

TVH Energy 
Resources Pvt. Ltd.  
Vs  
Ebenezer Inbaraj RP, 
Regen Powertech P 
Ltd & Anr 
 

WITH 

Mr. Ramaswamy 
Meyyappan 

Mr.AG. 
Sathyanaryana - 
R1  
Mr. B.Dhanaraj- 
R2 

28 Comp App (AT) (CH) 
(Ins) No. 104/2022 
 For Intervention 
 IA No. 530/202 

Sulochana Cotton 
Spinning Mills P Ltd  
Vs 
 Regen Powertech P 
Ltd & Anr  
 

WITH 

M/s Ramani & 
Shankar 
Advocates 

Mr.AG 
Sathyanaryana - 
R1  
Mr. B.Dhanaraj- 
R2 

29 Comp App (AT) (CH) 
(Ins) No. 334/2021 
For Stay 
IA No. 692/2021 

Clean Wind Power 
(Devgarh) Pvt Ltd  
Vs  
Regen Infrastructure 
and Service P Ltd 
(RISPL) & Anr  
 

Mr. K Subbu 
Ranga Bharathi 

Mr.AG. 
Sathyanaryana - 
R2 
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WITH 

30 Comp App (AT) (CH) 
(Ins) No. 335/2021 
For Stay  
IA No. 693/2021 

Bhilwara Green 
Energy Ltd.  
Vs  
Regen Infrastructure 
and Service Pvt Ltd 
(RISPL) & Anr  
 
 

WITH 

Mr. K Subbu 
Ranga Bharathi 

Mr.AG. 
Sathyanaryana - 
R2 

31 Comp App (AT) (CH) 
(Ins) No. 88/2022  
For Stay  

IA No. 189/2022 

Gail (India) Limited  
Vs  
Regen Powertech Pvt 

Ltd.& 3 Ors  
 

WITH 

M/s Giridhar & 
Sai 

Mr.AG. 
Sathyanaryana - 
R1,R2  

Mr. B. Dhanraj 
R3,R4 

32 Comp App (AT) (CH) 
(Ins) No. 328/2021 
 For Stay  
IA No.679/2021 & 
181/2022  
For Intervention 
 IA No. 190/2022  
To implead  
IA No. 521/2022 
 For Direction 
 IA No. 29/2023 
 

Echanda Urja Pvt Ltd 
Vs  
Regen Powertech 
Private Limited & 3 
Ors  
 
 
 
 
 

WITH 

Mr. NP Vijay 
Kumar 

Mr. AG 
Sathyanaryana - 
R1  
Mr. Vipin Warrier 
-R2 

33 Comp App 
(AT)(CH)(Ins) No. 
340/2021 
 For Stay  
IA No. 703 & 
704/2021 
 For Intervention  
IA No. 219/2022 
 

Regen Infrastructure 
and Service Pvt Ltd  
Vs  
Regen Powertech 
Private Limited  
 

WITH 

Mr. B. Dhanaraj  
Ms. Pavithra K 

Mr.AG 
Sathyanaryana 

34 Comp App (AT) (CH) 

(Ins) No. 6/2022  
For Direction 
 IA No. 16/2022 
 For stay  
IA No. 17/2022  
To Intervene 
 IA No. 218/2022 

Asset Reconstruction 

Company (India) Ltd 
 Vs  
Renuka Devi 
Ramaswamy RP & 
Anr   
 

WITH 

Mr. VV Sivakumar 

Mr. Chethan Sagar 

Mr.AG 

Sathyanaryana - 
R2 

 

35 Comp App (AT) (CH) 
(Ins) No.94/2022  
For Stay 
 IA No. 220/2022 

Giriaj Enterprises  
Vs 
 Regen Powertech 
Pvt. Ltd & 2 Ors 
 

WITH 

M/s Viruksham 
Legal 

Mr.AG 
Sathyanarayana 
- R1,R2  
Ms. Shanmitha- 
R3 
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36 Comp App (AT) (CH) 
(Ins) No. 114/2022  
For Stay  
IA No. 269/2022  
To Dispense with  
IA No. 270/2022 
To implead 
 IA No. 526/2022 
 

Gail (India) Limited  
Vs 
 Mr. Ebenzer Inbaraj 
RP, Regen Powertech 
P Ltd 
 

WITH 

M/s Giridhar & 
Sai 

Mr.AG. 
Sathyanaryana 

37 Comp App (AT) (CH) 
(Ins) No. 118/2022  
For Stay  
IA No. 280/2022 

Echanda Urja Pvt Ltd 
Vs  
Regen Powertech Pvt 
Ltd & 2 Ors  

 
WITH 

Mr. NP Vijay 
Kumar 

Mr. AG 
Sathyanaryana - 
R1  
Mr. Vipin 

WarrierR2 

38 Comp App (AT) (CH) 
(Ins) No. 72/2022  
For Stay  
IA No. 152/2022 

Regen Infrastructure 
and Services P Ltd  
Vs  
Regen Powertech Pvt 
Ltd & 2 Ors  
 

WITH 

Mr. B. Dhanaraj 
Ms. K. Parvathi 

Mr.AG 
Sathyanarayana 
- R1, R2  
Ms. Shanmitha 
R3 

39 Comp App (AT) (CH) 
(Ins) No. 79/2022 
 For Stay 
 IA No. 160/2022  
For Urgent Hearing  
IA No. 161/2022  
To implead 
 IA No. 223/2022 & 
28/2023  
To Vacate  
IA No. 246 /2022 
 

Asset Reconstruction 
Company (I) Ltd.  
Vs  
Ebnezar Inbaraj RP 
of Regen Powertech 
Pvt. Ltd.  
 
 
 

WITH 

Mr. VV Sivakumar Mr.AG 
Sathyanarayana 
- R1 Ms. 
Shanmitha- R2 

40 Comp App (AT) (CH) 
(Ins) No 186/2022  
For Urgent hearing  
IA No. 429/2022  
For Stay  
IA No. 430/2022  
To implead  
IA No. 590/2022 
 

M/s. Asset 
Reconstruction 
Company (India) 
Limited  
Vs  
Ebenezar Inbaraj  
 
 

WITH 

Mr. VV Sivakumar Mr.AG 
Sathyanarayana 

     

41 Comp App (AT) (CH) 
(Ins) No.93/2022  
For Stay  
IA No.215/2022 

L&T Infra 
Investments Partners  
Vs  
Regen Powertech Pvt 
Ltd & 2 Ors  
 
 
 

WITH 

Mr. Cibi Vishnu Mr.AG 
Sathyanarayana 
-R1  
Ms. Shanmitha- 
R3 
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42 Comp App (AT) (CH) 
(Ins) No. 131/2022 
 For Stay  
IA No. 311/2022 

L & T Infra 
Investments Partners  
Vs  
Regen Powertech Pvt. 
Ltd. & Anr  
 
 

WITH 

Mr. Cibi Vishnu Mr.AG 
Sathyanarayana 
-R1 Mr. B. 
Dhanaraj-R2 

43 Comp App (AT) (CH) 
(Ins) No. 132/2022  
For Stay  
IA No. 312/2022 

L & T Infra 
Investments Partners  
Vs  
Regen Powertech Pvt. 
Ltd 

 

Mr. Cibi Vishnu Mr.AG 
Sathyanarayana 

 

Copy to: 

By the order of Hon’ble Member (J)  

                                                                                                                                                            (Chennai Bench) 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

http://www.nclat.nic.in/

